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JANUARY 24, 1964 -,

M, :S'pea.hr and Membm' of the Assembly,

I am happy that it is ohce again my prw:legc,_‘as the Head of the State, to address the opaung session

-of this Assembly and to extend to you all, my hearty felicitations for a happy New Year, The year 1963 has
"been ane of unusual sighificance to our nation. It was the first time after independence that we were called
upon to face the hurdeas arising from external aggression. Rallying our forces without losing time, we rushed

to the sacred duty of the defence of our motherland, Despite withdrawal of the enemy’s forces, the need for
vxgllance co*xtmuod in view of the uncertain posszblhtms on our northern border,

2, Dnrect requirements of an emergency natm'ally ‘assumed paramount importance. My Government,:
-as I told you last year, addressed themselves promptly to the task of contributing ourshare in meeting these
reqluremenu The year we have left behind witnessed the accomplishment of some of éur ob_lectwes, the acceles
‘ration of the pace of achievement of some others and the introduction of many new ventures in this regard, The
target of Rs. 170 lakhs we set as our share- of the National Defence Fund has already been exceeded
by nearly Rs. 15 lakhs. In January alst year, a{Director of Civil Defence was appointed to co-ordinate all
the Civil Defence activities of the State. Among the civil defence measures, priority has

bem given to the Home Guards Organisation, Since January 1963, 3000 more volunteers,

drawn from all walks of life have joined the organisation and their training is in progress. Steps to
impart instruction in specialised subjects connected with Emergency Relief and Internal Security such as the
maintenance of Essential Services are under active consideration, In response to a request from thé Governmen
of Nagaland, the term of deputation of the ist Battalion M.S.P. which was sent there in October 1962, was

extended by another year. The Ist Battalion of the Special Armed Police was also. deputed to Nagaland in.
‘October, 1963. . , ' |

3. An accelerated scheme of training driver mechanics, radio mechanics, wireless operators ana mgmm
ring craﬁamm for supply to defence services was undertaken in February last, v.uhsmg the facilities and- working
additional shifts in ‘the industrial and technical institutions under the State Government. Institutions in the.

" private sector also offered their willing co-:operation. ‘ -

’

4. Inorder to increase the number of technically trained persons, a three year degree course was stasted
in the Engineering College, Trivandrum. Two-year post-gruaduate course in Engineering and part-time course
Jor AM.LE. have also been started. Admissions to the Medical Colleges of the State have been. mcreased in

-order to mect the increasing demand for qualified medical men;

. 5. To meet the requirements of the Defence and Clivil Services three new nursing schools were started.
One more will be opened soon. In Trivandrum a college of nursing is being organised. Training in first-aid is

and arrangemenm made to register voluntéers for supply of blood to defence services in case the need arises,
6. The concession of free education allowed to the children of Scrvme Personnel has been extended to
the brothers, sisters and wives of the personnel. Suitable allowances have been sanctioned to the chikiren of
Service Personnel killed or disabled in action, for purchase of books for their’ stughies in schools and collegess
Seats have been reserved for the Teacher Training Course in favour of wives and dependants of army personriely

The introduction of the -Village Volunteer Force and the Defence Labour Bank schem has been an aclueva-
men} of major si8nificance in our defence efforts.

7. These activities, however, constituted only one phase of our vigilance during Emgency.-, Aecelc-
ratea planned development became, more than ever before, an urgent necessity, The annual plan for social
and economic developmerit which was originally framed for the year 1963-64 involved an -expenditure of
_Rs, 32.88 crores.Additional programmes, particularly those for higher agriculturalproduction, had to belaid out
and they enhanced the finansial requirements for the year considerably. - Itis expected that the enlarged targets,
will be substantially fulfilled and in fact exceeded in certain sectors.. For 1964-65, we are aiming at a still bigger
target of achievement with greater emphasis on agricultural production, industrial development and’ Power
programmes. The Planning Commission have agreed to an outlay of Rs. 44.17 crores for the year.
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being given to the public in. hospitals all over the State. Blood Banks have been orga.msod in all the district |
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8. The most important step taken towards higher agricultural production was the wider coverage given

to the Package Programme., It has been extended to thirty Blocks. Next year two more Blocks in Alleppey

. district will be selected thereby covering the entjre districts of Alleppey and Palg.l‘zat wnth tlus m
Besides, nineteen Blocks have been taken up for an Impatt Prdgramme for Intensive Guluv-:agon o ) . ;
a result of intensified work in this field, particularly during the past few years, there ha:s been increased :gw 0:11
of improved agricultural practices such as use of better seeds, chemical fertilizers, organic m“fa“:“’bm; in the
operations and plant protection measures. Production of rice which showed an unsatis| mry txe;} o i
inisial stages of the Third Plan registered an increase of 1.42 lakh tons in 1962-63. . The "pmlpeet& e !'100
cvop in 1963-64 are quite good and the anticipated total production of 12.30 lakh tons ls.expected to be achieved.
The target fixed for 1964-65 is 13.61 lakh tons. - - S o

. B, Qlosely allicd to our programme in thc-ﬁhld'_of agriculture, the co-operative movement .hi“ mnd
considerable progress. Both the credit and service functions of the village co-operatives are rpcs?n'lng_mwf-}l_g
assistance from Government. Goverument have made substantial investments in tl_lcse societies. Assum'p.tlon
af service fuhctions by these societies is one of the main reasons for a:thuch higher consumption of fertilisers
evinced during 1963. S : I .
: 10, Distribution of rice-through;féir priée shops continued uninterruptedly. In Decemhcr last ﬂ‘“? price,
- of rice showed another upward tread. _This resuited from shortafic of arrivals of ‘Champa’ rice consignments

from Madras owing to heavy rains, The situation was sought to be met by two:fold action, The supply of

ri:ce through fair price shops was doubled. 'An officer was deputed to expedite despatch along the Kerala--

Audhra route. 1 am happy that this action proeduced results. Prices of rice have registersd a. downw?.:d
' ﬁovanént and are expected fo stabilise scon at their normal levels. Sanction has heen given for opening

wholesale consumer co-operative stores jn all district headquarters. Wholesale consumer stores have started.

functioning in Trivandrum, Ernakulam and Kozhikode, ‘

*

11. . -Development of fishieries is an integral part of our programmé of food production, ‘Thred 5-ton:
Y¢e Plants-cum-cold storages and one large 25-ton Reffigeration Plant were commissioned in 1963. A housing
scheme for fishermen is also in progress. A Fishermen’s Relief Fur.d has been constituted for providir g gratuitous
relief to families of fishermen in cases of natural calamities. .

12. - Construction of Dairy projects at Emakulam, Palghat, Kottayam and Kozhikode i progressing

st the Koshikode Plant will bé commissioned before March this year. The schieme for Toddés prodiiction

and cattle breeding in the high ranges has now been started at Mattupetty with Swiss asistance. * ia this l:“entre,
_methods of fodder production- together with the improvement of eactle and of dairy economy as also of soil will
be dcvc@oped. ' ) . , o _ _

_ 13. Protection of foresis has been engaging the serious attention of my -Government. The werk of
demarcation of the forest lands is about to be completed. Four hundred and ninety-eight families of encroachers,

in the Panniyar Project area were taken cut  and resetiléd in the Rahsi Forest Division. 109 ifagnilies fromd Neyyar

Febervoir area were shifted and settled in Vazhichal,” Evicton is generally attended with hardship and embtional
complications. 1 am-happy that in these caes, trafisfer and resettléfient were artanged and exXecuted peacefully
without cawsing avoidable inconvemiente to the enercackers. ‘ : .
.. 14. The tempo of industralisation already initiated durirg the last two or ihsee years has réceived
continued acceleration during 1963. Out of the considerable nvmber of tatge and medivm industries which
Jare taking shape in the private sector, four units have gone intc production ant oié is on the point’ of going into-
production.  Six new licences to establish large and medium industries in the privaté seetor have been seeured
.during the year. One of the two Co-dperative Sugar Mills bas Just inavgurated trial production. The nhewly
licensed 12 Spinning Milis are under various stages of implementation in this State. Two of thém have compie-
ted factory construction and are expected to start production shorily. -These twelve Spinning Mills are being
 helped by the State Goveinment to increase their spindlage froi 12,060 to* 25,000 eachi.  The setting up of
# few mote Spinning Mills Jt the Cosoperative Sector is vider the active consideration of Government.

.-\' 15, As rewnmmdeé by the Expert Co:mnme constitnted by the Ketals Siate Industrial Devélopment

-Gerporation, the existing ten Goverhment owhed michustrial concerns ave beitg révonstitified into 5 Joing Stock

. Commpanies to increase the flexibility and the efficieney of their function ing. The five new companies hiave
. already been tegitered. , _ o _ o - | .
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, 16. The decision of the Government of India to lbcate the Fourth Oil i{h{"mbrs’l at Cocliin s aly evelly
of major ¥ignificaice to the industrialisation of this State, My Government have, décided io invest Rs. 50 15 §
i ihe sharé capital of Cochin Refinerics Limited. Work on the establishimet of fhe Bactory is well upder way.
Ati appraisal of the development potentialitics of this State has been made in the repoit ol fhe Techno Econdiiic

Sﬁi'vey of Kerala carried out under the audpices of the Nati'ona'l' Council of épplied. ﬁconomm imearch
A imvestment of the order of Rs. 100 crores has so far been planed for factory industries i ihe central and private.

sectors as against the total target of Rs. 114 crores for a decade, recommended in thal repoit.

17. ‘While the establishment of the 11 new Industrial Estates is making prdgxtss,adﬂmal‘mxl facilitied
are being provided in the eéxisting ones by constructing ncw sheds. An industrial estate tb produce narine
diesel engines and to house related industries is planned to be started near Cochin with Norwegian Qollabo_ratiﬁm
The number of registered. small scale units in the State is 2,006. In addition to the theee developient dreas, to
Be located at Trivandrum, Ernakulam and Palghat, a fourth dvelopment area 1§ prOpoaedat Ankamali. TW:)
Rugal Industries Projects have started functioning at Kozhikode and Alleppey. The sthall scale uniis have male
a noteworthy contribution to our industrial preduciion. Goods worth Rs. 44 lakhs havé been puichased ¢
the Director General of Supplies and Disposals for defence purposes from small scale industries since March
last year while larger units have supplied defence goods worth another Rs. 200 lakhs.

) 18. There are 454 coir co-operative societies functioning in this State. Modernisation and rationalisation
of the Coir Industry are sought to be achieved by mechanising production of coir mats and matting, introduction
of which is under actjve consideration.  Diversification of products from coir has been attempted and there
are schemes for_:introdﬁgihg manufacture of rubberised coir fibre and allied products. In the Handloom Sector
ypio now 1,000 powerlooms have heen distributed. 500 of these have started production. The SMS.M
E:pstimtc, Trivandrum has been functioning as a Central Handicralis Emporium and, proposals 10 organise
Fmporia in Madras and Coimbatore are already on hand. The recommendations of the ‘Marketing Clinic’
which met at Ernakulam to consider designing, production amd rmarketirg are. being iriplertetited. - Export

- promotion-drive for handicrafts is being argarised afresh, . S . ‘

19. The industrial climate is now more favourable than it was at any time before. Cases of strikest
‘and lock-outs are few and industrial peace prevails throughout the State generally, A tomparative study of
the man-days lost due to strike ahd lotk-out during the period ofone yeat preceding the adoptibd of the Thladrisl
Pruce Resolution and the period of one year succeeding the date, revcals the position. The inan-days lost diring
the period of one year just after thé adoption of the Industeial Truce Resolution are less than 1{10 thas of the.
man days lost during the corresponding period of one year, just before the date of the Resolution. :

.. 0. Special emphasis on Powet ptoframined hds becothe dx immediate tecessity. The deveiopmbist
of sgrichltuie aiid industry depends 16 a fizge extent bia the availability of power. Récently we havk beth
compelled to impose a cut in power supply. This was necessitated by the non-availubility of safficient water
in the bydel reservoirs and reduced flow in the streams. The situation calls for a long-term plan which is under
consideration. There is some scope for short-term corréction which is also be attempted. 1 am happy to note
that my Government’s attempts (o obtain an allocation of power from the ‘Madras Grid have borne some fruit.
¥ wxh thinkfiil that the the Madras GEverhitiéht have agtetd to release 21,000 K. W. of power for .' olir use
| during tight. o . : L

' 21. In responsec to the requests from the public and the industrial community for advancement of the
comhissionitg of the powér projects undét cohstivetiof, the State Governmeéiit and the State Electricity Board
e makitig Svéty Effott ih thil difectivh.  Panhiyar, Shiblaydr, Sabarigiti, Tdukki and Kaetiadi projects aré thé
fryde-electtic schiemes how in hand. Kuiaadi aid Ikl projects whith are in preliminary stages will yietd
feults iti the Fourth Plaii.  Atiémipts aré beif madé 6 combhission the ottier projects duiring the Third Phan
s far as posstblé. Thie firt wrhif of o  Pahiiyad projéct Has beer copimissioned recenitty. The construetivil
okt of thie Shotayir schiemeé #4€ i £8vahobd itages. The first ariit i Sholayarisexpecyédwbewnmﬁamﬁ
i Decéinbes 1964 gnd the fefitathing twWo itk it Mareh 1963. 1t i$ expected that the first u:rm of the Satbhﬁgiﬂ
project WilF B¢ cortmissiotied it Dtefnbes 1965, By the énd of 1966; thise projects Will énmure 4 gértetating
eupatity of 442 Bicgawars. ] - -
‘ 92. Steps have been taken to improve drinking water supply both in urban and rural® areas. There

i3 a proposal 16 Hriplément dn dbgintitiion gchert costing K. 830 lakhis foi dinproving & réskivoir éapacity
i Tevandtum. Pending imipleméatation of this schiéié Which wilf ingettably tike some time; Governigirt

bave started On 4 schiéiné for iiféiif atignieRtation il vder fo biodst ui the predeit gravitf 6w fodd 48 mon
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gallons per day to 8 million gallons per day. The inauguration of the Quilon water supply scheme took place
in February last, "'I"l\ie_‘!‘)_lazit work for the Kottayam water supply is nearing completion, A fresh systcm ha)
been designed in order to cnhance the capacity of the Ernakulam-Mattanchery water supply to 10,6 million
gallons per day. The Trichut water supply scheme has already been c6mplct_eql and the work on a few minor
distribution lines alone remains to be completed in the case of the Palghat scheme. For Calicut where a majol.

scheme is essential, one has already been designed. Meanwhile for interim augmentation, an additiona

infiltrat on well has been constructed. A comprehensive scheme of water supply has been designed for,Canhano'rq,:,
Tellicherry and Mahe together. 62 village water supply works were started in 1962-63 and 35 works in 1963-64,
A complete assessment of the water supply requirements of the State is being made by the Investigation Division,
I am happy that this survey i3 nearing completion, . S

23. ' An integrated Child Welfare Proeject sponsored by the Government of India, to be implemcntgd
over a period of five years at an approximate cost of Rs, 5 lakhs hastbeen opened in the Athiyannur Block. The
Project, besides co-oidinating the existing services for child weifare, will build up integrated and comprehensive
services to meet the total needs of the children in the area. '

24. A scheme for giving financial asistance to physically disabled and handicapped destitutes and
another one for granting pension to destitute widows have been brought into force. .

. 25. Inay last address I had indicated that my Government were considering how best a comprehensive
land reform measure could be brought into force within the State at an early date. T am happy to note that'
the Kerala Land Reforms Act, 1963 has accordingly been enacted covering most of the aspects of land reform.’
My Government are keen that immediate steps should be taken to implement the provisions of this legislation as
quickly as possible 50 that the relations in the agrarian sector are settled fairly and amicably amongst the interests
concerned and a favourable atmosphere for_increased agricultural production established on a lasting basis,

., 26. During the last year Government considered that the Land Assisgnment Rules should be revised
with a view to speeding up land assignmet proceedings and also to granting some concessions to_the military
personnel. ‘Government expect to issue the revised rules shortly,

. 27, My Government are examining the report of the Kuttikrishna Menon ‘Committee on Hindu Relin,
gious and Charitable Endowments. I may mention in.this context, that.suitable safeguards have already been
provided in the Kerala Land Reforms Act, 1963 t0 assure the Devaswoms of their existing income. T.flus,_'one of
the main grievances of the Devaswomst as reported upon by the Conumittec has been sought to be remedied,

28. Inregard to the welfare of Backward Classes, my Government are continuing to implement amelio- '

rative measures. - Government are examining whether ad hoc schemes for bettering the conditions of traibalg
- could be sanctioned in areas where there is Some concentration of tribal population. It is proposed to open’
a new Tribal Block this year. ' N

29. My Government have passed orders on- ‘the various recommendations of the Evaluation Gommittee._—

Government trust that these measures would contribute significantly to the advancement of depressed classess,
: i | B e

30. - The question of reorganisation of the Education Department 50 as to remove the defects now found
in its working and to increase to efficiency has been under the anxious consideration of my Government and a
Special Officer has been appointed to go into the question and submit 2 report.

.. 81. 'The State of secondary education in the country was surveyed at a conferance of the State Education
Ministers in November, 1963, It was ‘resolved at the conferance that a 12-year pre~-degree education and 3-year
Degree course is the goal towards which of the country mustworktand that the standardt at the end of High School
and Pre-University course should be raised 30 as tomake the latter equivalent to the Intermediate fcourse of the.
former four-year colleges. 'This matter was under the consideration of the Kerala University also for some time,
The University has resolved to raise the number of years for the Pre-University course from one to two, Govegne
ment.have agreed with the views of the University and the new scheme of a terminal two-year Pre-Universi
course will be implemented by the University from the next academic year, the number of years for School

_ Year will raise considerably the standard of University Education.

32. "Th{; _Kerala_ Urﬁversity Act was passed in 1957, In t;l_ie'lighg of the experience gained cfuring the
last six years and the later legislations elsewhere regarding University Education, a revised Act is, considered

necessary for the State. " Steps are in progress for the]preparation of a revised Kerala iUniversity Bill,

’

-
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33 The schemes for the control of communicable diseases have shown excellent results by now. The
Malaria Eradication Programme was successfully completed in 134 out of the 14} units in the State. Itisa
matter of great satisfaction and some legitimate pride that Kerala is the first State to -achleve this progress in
this field. This year the programme is entering the phase of maintenance. Another notable achievement
is the implementation of the National Smallpox Eradication Programme. By the end of this month six districts
will be covered by this programme. Tuberculosis is another scourge against which we have been putting up a
copetant fight. Last year one State T. B. Centre was established at Quilon with Norwegian assistance. As
part of a National programme, the T. B. Clinics at Cannanore, Palghat, Quilon and Alleppey are being upgraded
into District T. B. Clinics. A programme has already been introduced to give financial aid to indigent T. B.
patients. - :

34. Special attention has been bestowed on the programme of Family Planning by my Government.
Very soon the Family Planning Organisation will be substantailly enlarged.

35. Lack of sufficient nutrition is at the root of many diseases. A significant start to rectify this defect
was made with the inauguration of the applied Nutrition Programme on 14-11-1963. The objective is to raise
the nutritional standard of ill-fed people. Five Blocks havelbeen sclected for the unplementauon of this
programme. The staff of these Blocks are at the moment undergoing training.

36. The road transport industry of the State is fat;ing a few problems now. Various factors have
contributed to an increase in the cost of operation. The inctease in fare did not fully solve the problem whereas
the public urged for reduction of these rates. A committee has been constituted to study the problems and to
make available to Government sufficient analytical data to decide on a rational fare structure. The object
is to provide reasonable incentive to the operator and economic transport for the travelling public.

37. Sea erosion and consequent problems have been engaging the serious attention of my Government
for some time now. Recently an Americal expert was deputed by the Government of India for studying the
problem of sea erosion in the State and tendering advice on measures to prevent it. His preliminary report has
been received and is being examined. As an experimental measure, as suggested by the American expert, itis
proposed to take up early]next year, artificial nourishmentof the beach for a length of one mile at a suitable place.

38. The coverage of Employment Service in rural areas was extended by setting up additional Employ-
ment information and Assistance Bureaus. The Employment Market Information Unit conducted continuous
surveys in all the districts and the data collected have been appreciated as valuable by the Planning Commission.
Special Manpower Studies were conducted, Vocational Guidance and Employment Counselling Services were
improved and Occupational Research and Analysis was undertaken. The efforts made by the Employment
Service in Kerala in the matter of mobilisation of personnel for the Accelerated Training Scheme in the wake of
Emergency won national appreciation. ,

39. The Employccs’ State Insurance Scheme came into force in this State on 16-9-1956. The main
object of the scheme is to provide medical benefit, disablement benefit and dependant benefit to labourers.
By the end of the financial year 1,20,282 insured workers and families of 50,447 insured persons will be brought
under the scheme. There is a proposal for constructing buildings under the scheme for housing dispensaries and
hospitals and quarters for the staff. The construction of some of these hospitals have already started.

«  40. All these activities are the achievements under a democratic way of living. Their success depends
.on the sense of partnership they evoke in the citizen. This ideal, if to be achieved at all, can be achieved only
'by making democracy an integral part of both the formulation and execution of theschemés. A significant - move
in this regard, made by my Government last year was the conduct of the Panchayat Flections. These PAnchayats
«constitute the foundation stone for the three tier system of Panchayat Raj administration. Legislation for setting
ap the higher tiers, viz., the Panchayat Union Council at the Block lev'el and the lela Panshads at the d:stnct

ievel is alseady on the anvr,l

4. Asyou know my- Government have appointed a Special Ol'ﬁcer to go mto rhc. quutlon of e;lfomng
eoonomy in Government expenditure. Even prior to his appointment, a number of ad boc orders like restricting
tours, postponing less urgent items of work and staggering expenditure on less essental and leu ;productive
.schemes, were issued, . The Special Officer has submitted recommendations congerning -nine * departments;
Ordmonmostofthemhaveboen:ssuedandhuproposa]smothcrcammunduexammatmm Certain: general
‘recommendations to reduce the expenditure on staff and contingencies were also ma.de by him and have been
-accepted.
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42. It is needless to point out that an effective administrative machinery is a must for putting Ehrough
ambitious programmes of development, Last year the Organisation and Methods wing of the Secretariat "0"“
up case studies in the various departments. These studies comprise within their scope the three aspects of organi-
sation analysis, methods study and work measurcment, Apart from rationalising organisational structure the
studies will attend to streamlining of administrative procedures and practices with a view to eliminating delays.
A Secretariat Training School for improving the work in the Secretariat and offices of the Heads of Depart_rlfcza_tS.
has been sanctioned by the Government and it is programmed to start the School under the O & M divigion
catly in 1964. Steps have been taken tq arrange for the training of afew technical offices in t‘he tﬂChPIQ‘}es
of cost reduction. It is proposed to organise a cost reduction cell which will explore the possibility of eflective
savings and preventing wastage of men and materials in public undertakings. The unit will also try to reduce
cost of construction without impairing functional efficiency. Evaluation of projects will also be one of the
respounsibilities - of the -Unit. : o '

43. A high standard of integrity is essential for the efficient functioning of any Government. Govern- .

ment of badia appeinted a Comninittee to go into the quéstion of Integrity in public offices and suggest ways and
means of inaproving it. ‘Based on the recommendations of this Committee, the Government of India ha\'fe decided
to sct up a Central Vigilance Commission independent of the Government in. its day-to-day functioning. The
question whether a similar Commission should: be set up in the State is recciving the active comsideration of my
Government,

44, In 1963, forty-seven Bills were introduced in the Legislative Assembly. Of these thirty-nine Bills
as also three Bills pending from the previous year were passed by the Assembly. :

45, The following Bills, some of which have already been published may be dealt with by the Legislative
Assembly during the year 1964:— ' :

The Kerala Veterinary Practitioners Bill.
The Kerala Frait Nurserics Bill, -

The Kerala Medical Practitioners Bill. . '

The Kerala Public Service Commission (Additional Functions as Respects the Services of Local
Authorities) B,

The Kerala Panchayat Unions and Zilla Parishads Bill,
The Kerala Private Forests (Acquisition) Bill. .

The Kerala Agricultural Produce Markets Bill, -
The Kerala Prevention and Control of Animal Diseases Bill.
The Kerala Fisheries Bill. . ‘

10.  The Kerala Revenue Recovery Bill,,

11, The Kerala Court of Wards Bill.

12. The Kerala Chitties Bill,

13. The Kerala Land Acquisition (Amendment) Bilf, -

k4. The Nurse and Midwives (Amendwmest) Bill. :

}¥5. The Paymnent of Wages (Kerala Amendment) Bill.

1. The Kerala Shun Areas (Improvement and: Cleavance) Bill.
17.  Fhe Karala Co-operative Societies Bill, .

18. The Kerala Anatomy (Amendment) Bill.

B G RS
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46. 1 have indicated to you the broad outline of my Government’s activities during; the year 1963 and

their main, objestives for thia. year. Nothing more,. as you: would appreciate, is. possible in: such & short time: -
These meamres.will, by ro.-nreans. sobve ail the problems facing us. Agricultural production; irdustrial develop-:
ment, genaration of power, eradication. of unemplayment, more schools, mare colieges, more hospitals. and massy:
other essentials still‘call for continued attention. But it will:not, I am sure; be too much to claim: that we have: .
marched past another milestone in our strenuous trek to economic well being. The conrse that lies:ahead will' be- .

still more strenuous, no doubt; but we have to remember that history will judge us by our performance during these
difficalt days. When we succeed— ain sure we will succeed— z lot of the good things man has wistted for
ever site he consciomly bewan: the- process of ‘constructing a better lift for himself will' Kave been guaraatesd for
many genemtions 1o come: ~ Eet us today joitr i 2 solemn memiewal'of our pledge, the sacred’ pledge to work hard,

sy loes, 10 save crougte-and to-secrifice nimek;, so- that -the rights' aud' the progress: envisaged' i or-
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